537 Matters Under

respect for the great Sati. This is the conflu-
ence of all the religions.

. therefore, request the Gowt., to oper-
ate special passenger trains and buses for
the convenience of pilgrims.

(ix) Need to construct Calicut-
Mahe bye-pass road on Na-
tional Highway No 17

{English]

SHRIE. AHAMED (Manjeri): The people
of Kerala are agitated over the undue delay
in taking up the two Bye Pass road - Calicut
Bye Pass and Mahe Bye Pass on National
Highway - 17. Due to this delay vehicular
traffic on this road create serious problems
for the motorists as well as the general
public. The traffic jam has become a daily
phenomena in Calicut. As far as Mahe is
concerned this port of Pondicherry State
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should be given sympathetic consideration.
Ever increasing traffic problems have some-
times resulted in serious motor accidents
which could have been avoided had long
pending proposals for the construction of
Calicut and Mahe Bye Pass roads were
sanctioned.

| urge upon the Government, through
you, Sir, to expedite the proposal to accord
sanction for Calicut and Mahi Bye Pass
roads on National Highway - 17.

MR. CHAIRMAN: The House stands
adjournedto re-assembletomorrowat 11.00
AM.

18.05 hrs
The Lok Sabha then adjourned till Eleven

of the Clock on Wednesday, August 14,
1991/Sravana 23, 1913 (Saka)
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